Annexure-1
Name of the corporate debtor: MS YOGIRAJ GINNING AND OIL INDUSTRIES PRIVATE LIMITED- IN LIQUIDATION; Date of commencement of liquidation: 06.06.

st of stakehold 07072023
Listof secured financialcreditors
ountin R

(ame )
SL[Name of | identification No. Detaik of claim recened Detalk of clm admitted (Amount of (Amountof | Remarks,
N [ereditor contingent [of any | claim rejected |claim under | if any
o Date of | Amount claimed | Amount of claim | Nature of | Amount covered by security | Whether | Detais of [Amount 9% share |claim | mutual \erification
receipt admitted cim  [interest security | Security covered [ in total s,
interest Interest by amount that
relinquished? guarantee | of claims may be
(YesNo) admitted set off
| Stte Bankcot 1 01072023 | 0894468017 | 30.17.64.34300 [securea ves 10000) of 118033717
Total 30.89.44.680.17 | 30.17.64.343.00 000 [0 0 ~ [718033717
* Annexure A attached below




